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CENTRAL AOraWISTRATIWE' TRBUWAL
P.=?I[>JCIPAL BENCH

NEW DELHI
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Plonday, this tha 1lth day of Aprils 1994

SHRI N. OHARPIAOAN (J)
SHRI p.t^thiruOewgadaci (a)

P.S.Uarshney,
R/o. 6a/40s First Floor,
Ramjas Road, Karol 0a§h,
New Delhi, .

•• Applicant

By Advocate Shrl Plahssh Srivastava.

V/s

1» Union of India, through
Secratary, ding of Communicaticsi,
Sanchar Bhavan, New Delhi*

2o Dirsctor General (Talecommunication),
Dsptt. of Telecomraunicatic^,
Sanchar Bhauian, FJeui Delhi. .. Respondents '

By Advocate Shri Madhaw Panikar,
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At the time uhen the casa was taken up for final hearing, the

learned counaal far the applicant submitted that this case is covered

by the deciaion of the Central AdminiatrativB Tribunal, Calcutta

Bench, in MePoVital Prasad & Ors« vs. Union of India & Orse (T»A«

No. 20/1987) dated 30.8,1991 and hie clisnt la proposing to file

a reprasentation giving details of the applicant's service and that of

hia juniors and Shrl Faquir Ch^d, who have been given sebiority from

the dats of their ad-hoc appointment. The applicant als'o claims the

same from the data of hia ad-hoc appointment in the grade of Assistant

Engineer.
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2. Th. applicant shall fll, thl, rapresantation »lthin a pa.lod
Of thr,a »aak3 fro™ ths data of racalpt of acopy of this order. Ha
may, flta the afocaaald rapreaantatlcn before the aeocnd raapondant.
lia direct tha eaccnd respondsnt to dlspoaa of the repraeantatlon In
accordance »lth laa conalderlng the oontentlona ral,ed by the applicant
in this Original application and In the representation In the light of
the judgment of the Calcutta Bench, relied on by the applicant. He-rCM
paaa orders aa directed abova „ithin a period of three months from
tha date of receipt of representation from the applicant. Registry shall
forward acopy of. the O.A. without annexures to the a.d respdt. fort^ith.

The original application is dlapoaad of as abo«e. Thara alll
be no order as to costs.

( P.T^THIRIWENGAOAM )
PEPBER (A)
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